
I t  Oral Answers {MARCH 30, 1975] Otat Aatwtn

in India. There u  no rauk ia t At all, but 
it it generally considered to be one of the 
finest institutions in the country.

As far as the question of allotment of 
funds is concerned, public funds are allot* 
ted only to the Government colleges. Pri
vate funds are raised by the promoters 
themselves either through fees or through 
trust and so on, and it is spent by them. As 
far as we are concerned, our policy is that 
Government money will be spent very 
largely on Government colleges.

SHRI MOHANRAJ KALINGARAYAR: 
Percentage between private and public.

DR KARAN SINGH 17 and 83.

SHRI P. R. SHENOY • May I know 
whether Government has any scheme to 
give grants to pnvate medical colleges so 
that they may not collect any capitation 
fees, which is undesirable even according 
to the hon Minister ?

DR KARAN SINGH ' This is the whole 
problem. If we start giving large grants 
to private colleges, then the funds that are 
available to us for the extension of our 
own health services becomes very much 
diminished. Therefore, there is no proposal 
at present However, it is possible to make 
the Medical Council of India something of 
a parallel to the University Grants Com
mission, so that it not only lays down 
standards but perhaps can also give certain 
grants under certain circumstances. That 
t» what we are considering in the amend
ment that is proposed.

Foods for Special Nutrition 
Programme tn Orissa

*426. SHRI ARJUN SETHI : Win the 
Minister of HEALTH AND FAMILY 
P t ANN ING be pleased to state:

U) whether tbe Union Government have 
HWjtjfMWrt some money lo t Special Nutri
tion Programme in the State of Orissa;

<b) If so, the extent of money «nd the 
outlines regarding its programme urban 
itum feeding and tribal feedfag centm  and 
blocks covered by this programme in the 
State; and ,

tc) whether some money has also t>eea 
sanctioned in favour of Applied Nutri
tion Piogramme Mocks for implementation 
of special schemes during the current year; 
and if so, the facts thereof*

THE MINISTER OF HEALTH AND 
FAMUY PLANNING * (DR. KARAN 
SINGH) (a) to (c) Yes, Sir, A state
ment is laid on the table of the Sabha

Statement

The Special Nutrition Programme was 
started in 1970-71 to provide supplemental 
nutrition to all vulnerable groups belong
ing to weaker sections of the needy in 
urban slums and tribal areas In 1970-71 
the supplemental feeding was limited to 
children of 0-3 years of age. In 1971-72, 
children up to 6 years of age and expect
ant and nursing mothers were also includ
ed in the programme The supplemental 
nutrition provided under this programme is 
200 calories and 8 to 10 grams protein 
to children in tbe age group of 0-1 year, 
300 calories and 10 to 12 group of 
protein to children m the age group of 
1-6 years, and 500 calories and 20 to 25 
grams of protein to expectant and nursing 
mothers.

In tbe Fourth Plan, the scheme operated 
in the Central Sector In the Fifth Plan, 
the expansion of the programme has been 
provided in the State Sector under the 
Minimum Needs Programme.

The Government of India released the 
following amounts to the Government of 
Orissa year-wise during the Fourth Plan 
period (1970-74 only) and in 1974-75, 
the first year o f the Fifth Plan for supple-
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mefrtal feeding in  *M*w sbmn and tribal (tu) Fw t opera
tion *1 block* of 

1969-70 series i t  
the rate of
Rs. 15,00© 1 15,000

7,35,000

areas?

Year FiaaacM 
assiunce

Rs.
1970-71 1,68,013
1971-72 78,41,000
1972-73 101,71,000
1973-74 137,18,000
1974-75 53,49,000 (This amount is

in addition to a 
provision of R&. 
123,00,000 app
roved by the Plan
ning Commission 
in the State's 
Annual Plan for 
1974-75 under the 
Minimum Needs 
Programme).

The details of the beneficiaries at tbe 
end of the Fourth Plan period are as 
under .

Urban Tribal
Slum!> areas

Number of benefi
ciaries 40,410 3,30,600

Centres covered 229 3,225
Number of blocks . Not applicable 143

The Government of Orissa are eligible 
to receive Central assistance of Rs.
7,35,000 for the implementation of the 
Applied Nutrition Programme for all cate
gories of blocks tn accordancc with the 
prescribed pattern of assistance as indi
cated below .

C ategory o f  blocks N o . o f  Assistance*
blocks

fe*
0) New blocks

allotted during
1974-^5 at the 
late of Rs. 30,000 
per block per
>e*r . . .  5 1,50,000

U'( Chi going blocks 
from 1979-71 to 
1973-74 tones at 
tfatB rate of Rs.
3ty0QO . 19 5,70,000

SUK1 ARJFUN SETH I: It is a matter of 
gratification to all of us that Government 
is taking care to provide supplemental nutri
tion to the vulnerable sections of the so
ciety. However, I would like to know from 
the hon. Minister, since 65 per cent of the 
total population of Orissa comes from the 
Scheduled Castes and Scheduled Tribes 
and other weaker sections of the society, 
the percentage of the population that is 
likely to be coveted by this special nutri
tion programme. Since tbe responsibility 
of the Central Government is of serving 
the Scheduled Castes and Sdieduled Tribes 
people, I would like to know what specific 
steps they have taken to see that these 
nutrition pio^iammes aie implemented vo 
th,.t they benefit the people for whom they 
aie meant

DR. KARAN SINGH : The special 
nutrition programmes are to benefit the 
age group 1 to 6 years. 1 am not sure 
what the percentage of the total is, but it 
is a fairly large percentage. What we are 
trying to do is to cover tbe pregnant mo
thers, lactaling mothers and tbe children 
from 0 to 6 years. In order to achieve 
this, there are a number of programmes 
which are at present in operation. There 
is the Mid-day Meals Programme under 
tnc Ministry of Irrigation. There is the 
Applied Nutrition Programme under the 
Ministry of Agiiculture. There are var
ious other snch programmes run by the 
different Ministries. What we are trying to 
see is essentially to get to the children as 
early as possible through tbe dub centres 
and through the Balvadis, because it has 
now been proved medically that tbe first 
five or six years of a child's life are ab
solutely crucial. If the nutritional input) 
are not given at that time, then this phy
sical and mental development will be re
tained or distorted. So, we are trying to 
get to those children.
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SHRI ARJUN SETHI : It is reported 
time and Again in the newspaper^ that espec
ially the children belonging to the weaker 
sections of the society go blind between 
the ages of 5 and 10. So, may I know 
win* specific steps Government have taken 
to see that this blindness is reduced 
through supply of Vitamin "A”, the lack 
of which is causing this blindness 1

DR. KARAN SINGH : ft is unfortunately 
and tragically true that 15 to 20 thousand 
children every year, it is estimated, go blind 
due to vitamin deficiency. This is a very 
terrible state of affairs. So, we have de
veloped » highly concentrated Vitamin 
“A” syrup and tablets. When a single 
spoonful of that syrup, equal to two lakh 
international units of Vitamin “A”, is 
given to a child twice a year, every six 
months, that is stored in the liver and it 
is gradually released over six months.

If any of the hon. members would like 
to have a sample of this, T will supply it 
with my compliments.

MR. SPEAKER : When you are elected, 
you must know in what vitamins you are 
deficient so that for five years they can 
be given to you !

DR. KAILAS : The minister has said 
that the programme of nutrition is run 
through the Education Ministry, the Agri
culture Ministry and the Health Ministry 
Is there any proposal with tbe Health 
Ministry—if not, will he move in this 
matter*—to see that all the programmes 
come under one ministry, i.e. Health 
Ministry? Either there is duplication of 
work or the monies given to different 
ministries are not fully utilised.

DR. KARAN SINGH : It «  true there 
is a multiplicity of ministries dealing with 
it, partly for historical reasons. I am in
clined to  agree that if they come under 
tlie same ambit, it would be better. How
ever, without going into the question of 
redistribution, we are trying to have a 
committee Which would coordinate i t  Edu
cation Ministry is involved because the 
Departmeat of Social Welfare is under i t

f ix . KAILAS ; Social Welfare Depart-
ment itself should come under the Health 
Ministry.

DR. KARAN SINGH : That is a sug
gestion for action.

p w  v *  roanwt
f f t  f r  stforr Sf m t  ^ f f ! ^  ww 
if m  fair uwt 11 «wt smr
ft ft> wjt wft mwr % m t  % 
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SHRI JAGDISH BHATTACHARYYA- 
May 1 know in which regard this nutrition 
programme which is financed by the Union 
Government is an improvement on the 
similar programmes carried on in the 
states ?

DR. KARAN SINGH : It is really not 
a question of improvement but a question 
of supplementing tbe activities of the State 
Governments. The Government of India, 
through these various central programmes, 
supplements the activities of the Central 
Government. It is not one against the 
other, but both together.

SHRI D. BASUMATARI : May I know 
from the hen. minister the number of 
blind children among the scheduled castes 
and scheduled tribes, because when I go 
round the villages, I  see a number of Mind 
children among scheduled castes and sche
duled tribes.

DR. KARAN SINGH : I  do not have 
the separate figures. But it is true that 
because of the fact that Khedtried castes
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and scheduled tribes are economically 
under-privileged, the incidence of malnut
rition, vitamin deficiency and, hence blind
ness tends to be higher among fhent.

F tr d fi M h h M  yrapwet vUt to U.S.A.
t

•429. SHRI P. C. MAVALANKAR : 
SHUT S. A. MURGANAN- 

THAM :

Will tbe Minister of EXTERNAL AF
FAIRS be pleased to state :

(a) whether he pioposes to visit the 
United States soon for personal dialogue 
with U.S. political and official leaders on 
various matters regarding Indo-US rela
tions*,

fb) if so, when and the broad outlines 
of subjects likely to come up for discus
sion; and

tc) if not, the reasons for postponing or 
cancelling the US. visit ?

THE DEPUTY MINISTER TN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI BIPINPAL DAS) : (a) to (c) In 
the context of tbe situation arising out of 
the decision of the U.S. Government to 
lift the embargo on arms supply to Pakis
tan, it was announced on 26 February that 
m the present circumstances Foreign 
Minister would not be able to go to Wash
ington for the Indo-US Joint Commission 
meeting that was scheduled to be held 
on 13-14 March. Since then, there have 
not been any new developments.

SHRI I*. G. MAVALANKAR : Tbe 
Minister says in bis reply “in the present 
circumstances Foreign Minister would not 
be able to go to Washington". May I 
know why such mild language It used ? 
Was no effective protest lodged, saying 
that the Minister will not go for certain 
reasons ? Secondly, he smd this dkision 
of the Minister not to go was "in the 
preseat circumstances'*. Does it m an that 
the dearie* wSB resmia valid tffl tbe

policy of the United States ia this matter 
it, reversed ? In the absence of the Minis
ter, was the meeting held on the 13th and 
14th March at Washington ?

SHRI BIPINPAL DAS : Firstly, that 
meeting was not held on those dates. 
Secondly, we will certainly not take les
sons from Shri Mavalankar regarding use 
of language. Thirdly, the circumstances ia 
which this decision was taken, those cir
cumstances have not changed. Unless they 
are changed, that decision remains and the 
Foreign Minister would not go to that 
meeting

SHRI P. G. MAVALANKAR : The 
Minister in bis original answer says, “Since 
then, there have not been any new develop
ments." Is it not a fact that after this 
decision, the United States Ambassador, 
Mr. Saxbe, delayed his arrival in India by 
>4.lying m Thailand for some time? On hi? 
arrival here, was he called at tbe External 
Affairs Ministry or was he told of the 
Government of India's strong views in the 
matter ? Then, there was a  report in yes
terday’s Statesman on the front page that 
President Ford is likely to drop the Deigo 
Garcia project. Does it not mean that the 
President and the Congress in the United 
States are not on good terms, as the press 
reports tell us ? What is the Government 
of India’s attitude with regard to these new 
developments ? Are they telling the Wash
ington State Department of the exact mind 
of the Government of India and die people 
of India on this important matter?

SHRI BIPINPAL DAS : The arrival of 
Ambassdor Saxbe has not brought about 
any change in the situation. We have cer
tainly conveyed our strong feeling about 
this matter. Secondly, we are not guided 
by the press reports always. Thirdly, the 
situation created by arms supply to Pakis
tan is not the same as the question of 
Dei|o Garcia. The press report Is about 
Deigo Garcia only.

SHRI DINESH CHANDRA GOSWA- 
MI : From the recent activities of the Uni
ted Staten ft is apparent that though they are




